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Subject: SENDING COPIES OF ORDER PASSED BY THE BEICH 
c 	 IN APPLICATION NO. 	

\' fl 

'P1ease find enclosed herewith the copy of the Order/Jnterj,11 Otdr' 
pissed by this Tribunal in the above said Application on 	kro 
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IN 'rJ CENT flAt TDMINIST flAT IV - 
TIflUHALI ADDITIONAL BENch, -- 

contd) 

Orders of TribusI 

None present for the applicant. 
Shri M. Vasudeva Rao, Central 
Government Standing Counsel present 
for the respondents. 

The appiiáant has not turned up 
either in person or through his 
counsel though the application was 
called thrice during the course 
of the day. In view of this the 
application is dismissed for 
default/nonproeacution. 

	

(L.H.A.Regd) 	(Ch.Ramakrishna Rao) 
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